
central administrative tribunal, principal bench
CP No.347/97 in
OA No.836/94

New Delhi this the 5th day of May, 1998.
HON'BLE WR. S.R. ADIGE, VICE-OtAl^ (A)
HDN'BLE dr. a. VEDAVALLI, MB^ER (J)

Raj inder Singh;
S/o Sh. Faujdar Singh,
Ar\'a Sama j Mand i r ,
Mandir Marg,

Nevj De Ih i .

(By Advocate Shri Vinay Sabharwal)
-Versus-

1. Sh. S. Chadha,
Q^ief Postmaster General,
Meghdoot Bhawan,
Link Road,
New DeIh i .

2 Sh. D.L. Yadav,
Senior Supdt. of Post Offices,
Central Division,
Meghdoot Bhawan,
Link Road,
New DeIh i.

3. Sh. Sohan Lai,
Sub Postmaster,
Swami Ramtirath Nagar Post Office,
New DeIh i.

(By Advocate Shri R.P. Aggarwal)

. . .AppI icant

.Respondents

n R n E R (ORAL)

Mr S.R. AHioe. Vice-Tha irman (A):

Shri R.P. Aggarwal has shown us a copy of the arder

dated 31 .3.98, a copy of Which is taken on r6..or.d,

regularising the appiicant in service w.e.f. 3.3.98. Undar
the circumstances, nothing further survives in the C.P.

is accordingly dropped and the not ices 4^6discharged.

(DR. A. VEDAVALLI) ADtCS.]/
MB/BER (J) VICE^iR4AN(A)

'Sanju'


